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Electrification of villages in inaccessible areas

2312, SHRI RAMDAS ATHAWALE: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

{a) whether the Central Government has received proposals for electrification
of villages situated in inaccessible areas including backward villages and remote
villages in the forest areas through non-conventional energy sources during the last

three years and the current year;
{b) 1if so, the details thereof, State-wise; and

{c) the number of such proposals sanctioned, State-wise and how many of them

are still lying pending for approval?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) and (b) Proposal received for electrification

of villages’hamlets (State-wise) is given in the Statement (See below).

{c) Proposal from Jammu and Kashmir for 299 villages/hamlets and 61 hamlets
of Uttar Pradesh has been sanctioned.

Statement

Proposal for village/hamlels electrification rveceived by Ministry.

S1.No. State Proposal for village electrification
1. Assam 29 villages
2. Manipur 63 villages
3. Jammu and Kasmir 299 villages
4. Uttar Pradesh 61 hamlets
5. Uttarakhand 04 villages and 16 hamlets

Transmission system for renewable energy

T2313. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of NEW AND
RENEWABLE ENERGY be pleased to state:

{a) whether the Rajasthan Government has sent any letter/agenda regarding
development of transmission system for the advancement of renewable energy and
if so, the details thereof;

(b) whether the Ministry has chalked out any plan to develop the transmission
system in the State and if so, the details thereof, and

TOriginal notice of the question was received in Hindi.



